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] r dat 06,2002

Applicant, @ Junier Engineer ef CeP .W.D.
at Puri, havineg faced a transfer te Kuchabihar
within nine menths of his present posting, filed
this Orieinal 2pplicatien in December, 2000 and
en the streneth of the interim pretectien given
by this Tribunal, he 1is still continuineg at .Puri
fer all these ene and half year.

A counter has been filed by the
Respmdents teo-day, wherein it has been stated
as under s

"ese transfer order was made in'v'a

very unusual situatien under

pressure frem the Central PWD

Junier Engineers' Associatien (I),
Eastern Zene",
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Frem the gbove it appears that the
transfer erder in questien was passed impreperly
and)therefore, the impuened order of transfef !
dated 5.12,2000 viée Annexure-2, in se far as

b&v\q )
Applicant is c@ncernei.L S hereby set aside/
&8 quashed.

In the result, havhine hearé the',_leameﬁ

ceunsel fer the Applicant and Shri A.K.hsga

learned Sr.Standing Gunsel for the Respondents,
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MEMBER (JUDICIAL)

this O.A. is allewed. Ne costs.




